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v ..... Notitea IUI4 FIlled up ID 
11.P. 

115S. Shrl Vishwa Nath Paadey: 
Will the Minister of Labour aDd Em-
ployment be pleased to tLate: 

(a) the total number of vacanciell 
notified in the Public and Private 
Sector establishments in Uttar Pra-
desh during the periOd from JanU81T 
to October, 1964; and 

(b) the number of vacancies filled 
up in these establishments throug'h 
the various Employment Exchanges 
during the sanle period? 

The Minister of Labour and Em~ 
ployment (Shri D. Sanjivayya): (a) 
and (b). 

Sector Vacancies Vacancies 
notified filled 

Public 53.375 

private ]1,257 

Radio Sets for 11.P. 
1854. Shri VishWll Nath Pandey: Will 

the Minister of Information and 
Broadcastin&' be pleased to state: 

(a) the number of radio sets supplied 
in rural areas of Uttar Pradesh till the 
end of October, 1964; 

(b) the number of radio sets lying 
idle in rural areas of Uttar Pradesh 
as on the 31st October, 1965; and 

(c) the steps taken by Government 
for utilising the idle sets? 

The Minister of Information and 
Broadcasting (Shrimatl Indira 
Gandhi: (a) 14,173. 

(b) The information has been called 
from the State Government. 

(c) The maintenance and operation 
of community listening sets is the res-
ponsibility of the State Government. 
The real problem is that of replace-
ment of batteries, the cost of which is 
quite heavy. However. th .. ,!upqtion 

.Of any. assistan.ce bY' the Centre to 
enable them to keep the ~ in wor~
lng condition is under. the active Con-
sideration of the Government of India. 

Micftnts from zUt Atrb 

r Shri Bavttulra Variaa: 
1055. -{ Shri P. VenkabiSnbbaiah: 

L Shrimati Benlika Barkataki: 

Will the Minister of EXternat Mairli 
be pleased to state: 

(a) whether Government have 
decided to grant certain concessions 
to people of Indian origin migrating 
to India from East Africa and seeking 
employment in Government Service; 
and 

(b) if so, what are these concessions? 

The Minister of External Mairs 
(Shri Swaran Singh) : (a) and (b). 
Government have given certain con-
cessions to people returning to India 
for permanent residence. Apart from 
normal facilities under the Transfer 
of Residence rules they get further 
relaxation of normal customs regula-
tions. To those in employment in East 
Africa, relaxation is also given of age 
limit etc. in Government services for 
posts other than those filled through 
the Union Public Service Commission. 

Preservation of Foodstu1fs 
for Jawans 

1056. Shri K. C. Pant: Will the 
Minister of Defence be pleased to 
state: 

(a) the progress made in regard to 
the preservation of foodstuffs for the 
Jawans stationed in high altitudes; 

(b) whether special food preserva-
tion units are likely to be established 
in some convenient place near border 
areas; and 

(c) whether the I.C.A.R. is collabo-
rating in this venture? 

The Depnty Minister in the Minis-
try of Defence (Dr. D. S. Rajn): (a) 
Various processes have been developed 
for preservation of ioodstufts by the 




